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Centro-State RMt due to Flaws lu Siatuis

*312. SHRI VARKEY GEORGE: will
the Minister of LAW AND JUSTICR be
pleased to state; \ .

() whether attention of Government has
been drawn to the statement by the former
Chief Jostice Mr. Hidlyahhah published,
in the ‘Hindustan Times', Hatelf ihe Py
November, 1972 under the caption “Flaws
in Statnie cause Centre-Stgte rift”, and

() so, the rtuctibn of Wdvérnrient 1n
this regard?

' THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRI NITIRAJ SINGH CHAUDHARY)
(a) and (b). The Government have scen
the press report in question, ‘The Gov-
fernmant wonld like to study when it is
available, the full text of the lectures de-
livered py the former Chief Justice before
formulating their views on his observa-
"Qﬂ:“ v

Orientation Courses for Judges and Train.
' Ing for Lagisisfors

*314, SHRI €. K. JAFFER SHARIEF:
WilY' the Ministér of LAW AND JUSTICE
be pleased to. state:

(») whether Mr. Justice V, R, Krishan
Iyer, a Member of Law Commission, has
suggested Ommwn Courses for Judges
so that they may keép themselves abreast
px,auchl apd economic chapges,

(b) whetler he has suggested some
techdical traising for legislators also; and

:, c) if 0, the reaction of Government
thereto? .

. THE-MINISTER OF STAJE IN THE
MINISTRY OF LAW AND JUSTICE
(SHRLW SINGH CI'IAUDBM\’}
(a) and (b) Yes, Siti

tc)mmmwruqﬁuv, R
was his individugl  view,

mped h % ptiﬂme mésting. Govarn-
“has ot Yet vonsidered uny of 'the
ahov’muuﬂom
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World Bask Al for Rajusthan Cansi

*315. SHRI NAWAL KISHORE
SHARMA;

SHRI N. K. SANGHI:

will the Minister of IRRIGATION ANDP
POWER be pleased to state:

(a) whether a team of World Bank has
réoently wisited Rajasthan in connection
with the aid given by the World Baak for
Raiastlnn Canal and Chambal Project; and

(h)’ if s0, the uhent features of the
Report submitted by the team to the
Goyerament of India?

]‘ DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B N KUREEL): (a)
and (b). A Workd Bank Command Area
Develppment and Itugation Reconnaisance
Mission arrived in India on 30th October,
1972, with a view to identify  projects,
which. could be taken up for IDA financ-
ing After their preliminary meeting with
Government of India officials in  New
Delhi they visited Chambal and Rajasthan
Canal Command Areas. On return fiom
their field visits, the Mission has given a
questionnaire for dollection of data neoss-
sary for the formulation of detailed pro-
ject reports. The World Bank has not so
far sanctioned any financial assistance for
development of command area of Rajas-
than Canal oy Chambal. The project re-

ports when 'wcpufed by the State Govern-
ment according to thé questiompaire of
the World Bank Mission will be examined
by the Government of India and sent to
the World Bank for their considgration.

Utllistion of. Rusiom Grnde ot Kandla
Refine~y

ty

»3(6. SHRI B. D, DESAL Will  the
Minister of PETROLEYM Am’a rg;mm-
CALS bé pleased to mw

(a) whetlm Gomnment are aware tlm

gm crude continues o be diposed of

&t a"price lower thay Ohe sost of imports
of ctude for Refinefies fih Tndia;





